ORISSA HIGH COURT

FILING REPORT ASON :03/10/2026

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL OF PETNR./APPEL PS/ LOWER COURT CASE E-Filing No
1 D-CMP/46934/2026 PRAMOD KUMAR DAS DAYANIDHI MISHRA 11
VS VS 0
LAXMIPRIYA DAS I
2 D-CRLMC/30499/2026 SMARAK RANJAN MOHANTY ARIJEET MISHRA NANDANKANAN /195 /2026
VS VS 0
STATE OF ODISHA I
3 D-FAQ/46933/2026 DIVISIONAL MANAGER, ORIENTAL INSURANCE COPRBSAWILAROREAR MAHALI 11l
VS VS 0
BASANTI MISHRA I
4 D-LAA/46929/2026 STATE OF ODISHA SABITA RANJAN PATTNAIK,A.G.A 11 L 0OD20240000200C202600329

D-MACA/46931/2026

D-MACA/46932/2026

D-WA/46930/2026

D-WA/46935/2026

VS VS
KOIKILA BEHERA
MANAGER, UNITED INDIA INSURANCE CO.LTD., BBBRASANTA KUMAR MAHALI

VS VS
RABINDRA JENA

X X
VS VS
X

BISHESWAR DASH

VS VS

GOVERNING BODY OF KESINGA MAHAVIDYALAYA ,KESINGA, KALAHANDI
STATE OF ODISHA PRABIR KUMAR RAY ,A.G.A

VS VS

UPENDRA KUMAR TRIPATHY
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